[30 August, 2005] RAJYA SABHA

Motion for Election to the Committee on Public
Undertakings

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI SURESH PACHOURI): Sir, | move:

"That this House concurs in the recommendation of the Lok Sabha
that the Rajya Sabha, do agree to nominate one member from Rajya
Sabha to associate with the Committee on Public Undertakings of
the L&k Sabha for the unexpired portion of the term of the Committee
vice Shri Jibon Roy, who retired from Rajya Sabha and do proceed
to elect in such manner as the Chairman may direct, one Member
from among the Members of the House to serve on the said
Committee."

The question was put and the motion was adopted.

MATTERS RAISED WITH PERMISSION

Need for a discussion before bringing into effect Foreign Direct
investment in the retail sector
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SHRI SHAHID SIDDIQUI: Sir, we want an assurance from the
Government that they would not take any policy decision ... (interruptions). ..
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SHRI DIPANKAR MUKHERJEE (West Bengal): Sir, | suggest that if an
assurance is not forthcoming, as it stands, the sense of the House has
been communicated to the Government that no further decision on FDI
and retail will be taken without taking the House into confidence. This
sense of the House stands communicated to this Government. This can
be done.

SHRI SHAHID SIDDIQUI: Sir, we want an assurance from the
Government.

SHR DIPANKAR MUKHERJEE: Sir, i am not talking about assurance.
It is not a question of assurance. It is about the two-way communication
system, the parliamentary system. We have discussed it the other day
also. He has talked about bhavna. So far as this House is concerned, the
sense of the Hosue that the Parliament should be taken into confidence
before any decision is taken stands communicated to the Government.
That is ali we want ...(interruptions). ...
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SHRI DIPANKAR MUKHERJEE: You should communicate to the
Hosue... (interruptions)...
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SHRI DIPANKAR MUKHERJEE: Sir, from FDI | now come to another
subejct. | invite the attention of the House to the plight of the....

MR. CHAIRMAN: You would be given four minutes to speak.

Alleged violation of labour laws by a diamond manufacturing
company in Export Processing Zone

it Sryit WaEst (afmmsme) : # € e d '@ F1Em | Sir, all that have
been talking about and this subject are inter-related. What we see today
in this country is, globalisation of prices and Indianization of wages. The
prices have global parity, while wages are not. | wish to bring to the
attention of the House the case of 1150 workers employed in a Vizag
export Processing Zone unit—I shall not mention the name of the company
-- who have certain grievances. At present, they draw a salary of Rs.
1200 per months. For the last seven years, this company, a diamond
manufacturing company in the Export Processing Zone, is violating all
labour laws. There was a strike in 2002. It was oppressed by the then
Government and the issue was referred to the ILO, The ILO, had given a
directive in 2003 that certain basic labour laws have to be adhered to and
certain trade union rights need to be given.

This was not followed. For the last two months, | had been going there
and the plight is this that someone who has obtained first division in the
high school, completed ITI with 87 per cent is getting only Rs. 1200. The
other day, we were talking about the minimum wage of Rs. 60. This is for
the skilled workers. They are violating these laws. Now workers, who have
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